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PM to hold bilateral
talks with Zelenskyy

TO ALSO MEET OTHER WORLD LEADERS AT G7 SUMMIT

PTI

NEW DELHI

Prime Minister Narendra Modi
is set to hold bilateral talks
with Ukranian President Volo-
dymyr Zelenskyy on the side-
lines of the G7 summit in the
Japanese city of Hiroshima on
Saturday evening, people fa-
miliar with the matter said.

It will be the first in-person
meeting between the two lead-
ers after the Russian invasion
of Ukraine in February last
year and is taking place over
a month after Ukrainian First
Deputy Foreign Minister Em-
ine Dzhaparova visited India.

Modi is also scheduled to
hold bilateral talks on Satur-
day with his Japanese coun-
terpart Kishida Fumio, French
President Emmanuel Ma-
cron and Vietnamese Prime

neighbours.

India fully prepared to protecting

its sovereignty, dignity: Modi

NEW DELH: India s fully prepared and committed to protect-
ingits sovereignty and dignity, Prime Minister Narendra Modi
said on Friday and asserted that the future
India-China relationship can only be based on mutual respect,
mutualsensitivityand mutual interests.

Responding to questions over the India-China standoffin
eastem Ladakh, Modi in an interview with the Japanese publi-
cation Nikkei Asia, also emphasised that peace and tranquility
on the border are essential for normal bilateral ties among the

Sidda to be

swornin as

Karnataka CM today

]

4l

BENGALURU

Siddaramaiah will be sworn
in as Chief Minister of Karna-
taka for the second term on
Saturday, along with the KPCC
chief D K Shivakumar as the
Deputy Chief Minister.

Some legislators will be
sworn in as ministers along
with the CM and Deputy CM,
even as both the Congress Leg-

islature Party leader Siddara-
maiah and Shivakumar are in
Delhi discussing with the par-
ty’s high command the names
of ministers to be inducted
into the new cabinet and the
allocation of portfolios.

The event may turn out to
be a show of strength for op-
position parties amid unity
cfforts to take on the ruling

|, Felix Saluador Pereira, R/o
H.No. 256, Batty, Orlim,
Salcete, South Goa- 403724
would like to change my name
on passport from Felix
Saluador Pereira to Felix
Salvador Pereira name and

be known as Felix Salvador

reira.
$d/- Felix Salvador Pereira

ofthe

The meeting between Modi
and Zelenskyy has been
scheduled following a se-
ries of discussions between
senior diplomats of India
and Ukraine.

The prime minister arrived

G7 grouping in the first leg of
his three-nation tour that will
also take him to Papua New
Guinea and Australia.

Gyanvapi mosque
case: SC defers
scientific survey
NEW DELHI: The Supreme
Courton Friday deferred a

scientific suwey. mcludmg car-
bon dating, to d: the

Classifieds

Goan cook required for a
restaurant in Margao. For more
details contact : 9284089056.

I, FLORINDA INACIA
GONSALVES, Rio. H. No. 827,
New Vaddem, Near Ganesh
Temple, Mormugao, Vasco da
Gama,' South Goa 403602,
hereby change my name

FLORINDA INACIA ALMEIDA
to FLORINDA INACIA
GONSALVES. Hereafter in al
my dealings & documents, |
will be_known by the name

VILLAGE PANCHAYAT PARRA
[ 2y

Rof. o, VPP .o o

M52 Da 1052023

Refer Tender Notice No. Ref. No. VPP F.
Works / Tender Notice / 2023-24/ 111 Dt.
04,05.2023 regarding work under Sr. No.
3 "Work of Cleaning of Roadside Drains
and Cutting of Bushes in Ward No. 1to 7
forthe year 2023-24, V. P. Parra, Bardez,
(Goa" towards EMD for the said work is
written as Rs. 2910.00 May Be Read
as Rs. 7910.00 as the same was an
typing error.
Sd/- Chandanand V. Harmalkar
(Sarpanch )
Village Panchayat Pana®

VILLAGE PANCHAYAT CANDOLIM

Candollm Bardez Goa
528 Dat:

BJP in the 2024 Lok Sabha LORINDA INACIA
elections. GONSALVES.
TEETEE:
Village Panchayat Camurlim,
Bardez, Goa

Email id:

ch

2@

VILLAGE PANCHAYAT MAYEM - VAINGUINIM
MAYEM, BICHOLIM — GOA

il.com

Ref. No.: VP/ MV/QUOT.N
24/361

OTICE/DEV.WORK/2023-
Date: 19/05/2023

age ofa “Shivling”, claimed to
have been found at Varanasi’s
Gyanvapi mosque, saying
implications of the Allahabad

The Sarpanch of this
Vainguinim  Bicholim-Goa

QUOTATION NOTICE

Village Panchayat Mayem
on behalf of V.P.Mayem

High Court order for it merit
closer scrutiny. The HC on May
12 had ordered determination

The Ukrainian president is
also attending the G7 summit
following an invitation by Ja-

Minister Pham Minh Chinh  in Hiroshima on Friday to at-

pan, the current chair of the

of the age of the structure,

among others. tend the annual summitof the  powerful grouping. claimed to be a “Shivling”.
P GOVERNMENT OF GOA
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India OFFICE OF THE EXECUTIVE
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016 s
FOR THE ATTENTION OF THE CREDITORS OF
AMBEY VAISHNO STEELS PVT, LTD. WORKS DIVISION XIII (R), MAPUSA
RELEVANT PARTICULARS Tender Notice No. No. 6/4/PWD-WD-XIII(R)/

Name of the Corporate Debtor Ambey Vaishno Steels Pvt, Ltd.

ASW/05/2023-24

dated: 18/05/2023

Date of incorporation of corporate deblor [ 12th June, 2009

“Auority Under

s| Regisiar of Companies, Goa, India under the
4 registered Companies Act, 1956

4. Corporate Identity Number of Corporate | U27109GA2009PTC006107
Deblor

505-A, DEMPO TRADE CENTRE PATTO PLAZA|

Address of the registered offce and )
PANAJI GAmam N

principal offce (i any) of coporate debor

17t M

. Insalvency commencement date in
unumamon o Rpon 3 My, 2023)

respect of corporate debtor

14t November, 2023

Estimated date of closure of insobvency
resolution process

8
insolvency professional acting as nterim Rgg

BBliPAIP-P011522018-19/1002

9.[Address and_email of the Interim|ManojKumar Mishra

00 No, 1406, Buiding 48, New|
Find i rada Sarkol R B bt
tumbai Ciy, Maharashire, MH - 400)
053 ntiaEmiID (Reg, win Bt
manomishrags@gmailcom

the Board

10,/ Address and email to be used for
“|comespondence with the Interim
Resolution Professional, i difierent from
those given at Sr. No. 9

anoifumarbiira
e Address: Office No. 18, 3rd Floor, 64/
Onis Buiing, Janmabhoomi Merg,
Mumbai, MH~400001, Maharashrz,India
Email D (Case specific—For communication):
cip.ambeyvaisho@gmail.com

15.00 hrs.

10.30 hrs.

DI/AVT/359/2023

1. Last date of online. application: 24/05/2023upto 15.00 hrs.
2. Last date or online submission of tender 24/05/2023upto

3. Date & time of opening of online tender 26/05/2023 after

For more details, please contact the office of the Executive
Engineer WDXIIL, PWD, Mapusa G
(Websitehttps://eprocure.goa.gov.in)

08

Vainguinim Bicholim Goa invites the sealed quotations
from the eligible Contractors, so as to reach in this office
on or before 30/05/2023 upto 10.30 a.m. as below:

1. Supply of labours for the work of Desilting/Cleaning of
Gutter and Water logged area in all eleven wards in
Jurisdiction of V.P. Mayem Vainguinim under XVth
Finance Fund up to 30/05/2023 at 10.30 a.m.

Contractors should submit their sealed quotations, along
with certlfled coples of Income Tax clearance or Pan Card,
T Regi Certificate, C license along
with application form on or before 29.05.2023 upto 12.30
p.m. to this Panchayat & the opening will be on dated
30.05.2023 at 11.30 a.m. The lowest quotation will be
accepted.
Rate quoting the lowest amount likely to be accepted the
said quotation.
Incomplete quotation received and quotation received
later on, beyond the schedule time will not be considered.
The Village Panchayat Mayem Vainguinim reserves the
right to accepting or rejecting any or all quotations without
assigning any reason their off.

For lete d of work, details
contact V.P. Mayem Vainguinim.
DI/ADVT/365/2023

intain Hand Hygi

“Wear Mask, Follow Phys

istancing, Maintain Hand Hygiene"

tender are

Village Panchayat Moira
Attafondem, Moira, Bardez, Goa

Phone No: (0832) -2470344, e-mail: villagepanchayatmoira@grmail com
Ref. No.VP/Moi/F/Work/Tender Notice/2023-24/311

from the efigibie PW.D. contractors

Date: 18/06/2023

in appropriate class and category for the below mentioned work by the

RelNo.VP| A/ BAR | 202324 140 Dt 19052023
QUOTATION NOTICE
Ithe Sarpanch , on behalf of Vilage
Panchayal of Camurim have  invited
n from the  registered
Suppher/Dez\er/Agency to Supply of
Play Ground Equipment for Anganwad at
Knairat, Camurlim, _ Bardez-Goa,
sealed Quotation shall reach on or before
2905/2023 up to 300 pm and will be
opened on 311052023 at 11.30 am at
Vilage Panchayat  Offce, Camurim,
Bardez-Goa.
The following show the detals

St.No] __Particular of flom __|Cost e fe}

1
Equpment for Aoganvatial
Koaial Camuin, Barcz Goa

“Supply of Play Ground l

‘Terms and Conditions:
1. The dealers should be registered
Authorized Suppliers | Dealers / Agencies
2 That the said_item shall be delvered

canceliedand wil be valdiy considered for
2nd lowest Supplier or Supplier who fulflls
the Supply Order within stipulatedperiod
3. The Dealer should have Sales Tax  TIN /
CGST/ SGST Registralion 4. The quotation
or Application wil be rejected on no
compince of above referred conditions.

The Panchayat resenve the right to
accept or reject one o all quotations
without assigning anyreason thereo.

Sdi- Sarpanch

Vilage Pancheyat Camutin

BEFORE THE MAMLATDAR OF
BARDEZ TALUKA MAPUSA,
BARDEZ GOA
Mutation Case No: 87494
Village: Anjuna
1. Vanessa Domnic Sequeira alias
Vanessa Lynette D' Souzi, 0. S. No. 22,
Paulina Terrace, Sainikwadi,
Vadgaonksheri, Opposite Laiwani, Pune,
Meharashira_and presenty residing |
H. No. 152/1, Anjuna, Bardez, Goa 2.
Dominic Sequeia . Appiicants
Vis

1. Vanessa Domnic Sequeira alias|
Vanessa Lynette D' Souza 2. Verona
Vigant D Soiza i Verara Arna
D'Souza or Verona Annie D'Souz
Opponems
PUBLIC_NOTICE
To all opponents flegal heirslany ofher
interested parties.
Vinere as the appicant Vanessa Dominic
Sequara s anessa ' Sou
.No 22 Paina Tz, Saiad,
posite Laiwa, Pune,
Nalrshiva and pesenty resing at H.
lo. 152/1, Anjuna, Bardez, Goa has|

Ltd. on 17t May, 2023 (inimation receivedon 18 h May, 2023).

their
claims on or before 015t June, 2023 to the Interim Resolution Professional at the address
[ mentioned againstitem 10.
The Financial reditors shall submit their proof of claims by electronic means only. Al ther

1

tentry|
[No.1: A
Date: 20th May, 2023 Manoj Kumar Mishra
Place: Mumbay, Matarashra,ncia Interim Resolution Professional

> Last date of

le). » Date of issue of blank tender form is on 30/05/2023

upto 12, ok
Upo 1200 noan. Do o eceftof seald foner form i G2/0612023 upo 1000 am ad il b opence on same cay at 1130am. » Applicaton fo s of fencer forn
shall be accompanied wih a) Attested copy of valid regisiration certficate of the contractor in the concerned category of work. b Attested PAN card. c) Attested copy
of valid GST regisiration certficate and acknowledgement of up to date retun filed with ARN. (Application reference number generated on GST common portal) as per
GST law. d) Declaration of the works in hand shal be submitted with detailed st indicating the present status, on Rs.100/- tamp paper (however tender form will not
be issuied to the person who has works in hand more than four times the tendering limt).
form of Demand DraftiDepostt call receipts(DCR)/ Pay order from Nationalized or scheculed bank drawn in favor of the Sarpanch, V.P Moira payable at Moira sealed Ina
separate envelope. » Contractor shal submit separate application for each work. Incomplete and third party appliation shall not be entertained by this Panchayat and no
form shall be issued. Unsealed and conditional tender will be rejected outright. » The cortractor shall quote the tender excluding GST & GST as applicable shall be paid
separately on toal value of work executed. » For th tenderslems e' '.ender in case of being quoted abnormally below i.e 20,00 % below the etimated cost, than the
hallfurnish

&) Attested copy of valid Income tax clearance certificate.» EMD shall be in the

Government of Goa
‘Water Resources Department
‘Works Division II, Rawanfond,
Salcete-Goa
E-Tender Notice

No. WRD/WDII/TECH/F.17/3(¢)2023-24
Dated: 18/05/2023
This office has published above e-tender Notice. The
details are available on (Website: https://eprocure.goa.
gov.in) The last date and time for online application
for issue & Submission of tender bid is 26/05/2023
upto 4.00 p.m. Detailed tender notice may be seen
on the notice borard of this office. For any further
clarification, the ASW section of this division may be

contacted.
DI/Advt/363/2023
Mask, Follow Physical Distancing,
Maintain Hand Hygiene'

GOVERNMENT OF GOA,
OFFICE OF THE EXECUTIVE
ENGINEER,

WORKS DIVISION XVII (PHE-N),
PUBLIC WORKS DEPARTMENT,
ALTO-PORVORIM,
BARDEZ, GOA
e-TENDER NOTICE
No. PWD/DXVII/PHE.N/ASW/F.24-E/ 10/ 2023-24 Dated

19/ 05/ 2023

1 Last date of online application: 25/ 05/ 2023 upto 15.00
hrs.

ZrIiasl date of online submission of tender 25/ 05/ 2023 upto
15.00 hrs.

3 Date & time of opening of online tender 26/ 05/ 2023
after 11.30 hrs. For more details please contact the office
of the Executive Engineer WDXVII (PHE-N), PWD Alto
Porvorim Goa. (Websitc-https://eprocure.goa.gov.in)

DI/Advt/360/2023
Mask, Follow Physical Distancing, Maintain Hand Hy giene”

Scheduled Bank for that amount which is worked

contractor

reserved with the Vilage Panchayat.

the form of Bank
out as diference between quoted amount and reasonable amount recuesd by 20,00%,> Right to accept or reject any or all the tenders without assigning any reasons is

s
(M. Sagar Rama Naik)

D

Sarpanch
Vilage Panchayat Moira, Bardez - Goa.

- reby invit appiied for mutation to_include _her
_l—Las( date for submission of claims 015t June, 2023 Sarpam:h VP. Mo-ra Bardez - Goa. ngfne ‘alongwith the name of Dominic
Sequeira in the occupants column under|
12]Classes of creditors, if any, under clause (b)| N-A. Sr.No. Name of work Estimated Amount put | Earnest Money |  Time Limit Cost of tender Class and Category of Contractor Sy. No. 398/12-A, village Anjuna, Taluka
lof sub-seciion (BA) of Section 21, ascertained)| totender excluding | deposit inRs. form Bardez Goa, after deleting the ex\sﬂng
inRs, names of Vincent Francis D' Souza a

Professonals Verona Annie D' Souza, as per Invent Iary
T3 Names o schency s eniod ] NA As per As per 0. 431/2016/C  dated
act s authorsed representalive of rediors iy 5003-2017, passed in the Cour of St

; el _ Civil Judge'C Court at Mapusa,
taf bl ot |Physical actress not avalable 1. | Desttingof natah nthe VP, 18727968 B 60cays 2000 Vand above Vand above [AND WHEREAS, the notice In form No.X

Moira, Bardez- Goa. RBLDBLDGS RBLDBLDGS . P

Notice is hereby given that the Netional Company Law Triounal, Mumbai has ordered the registered AD Parly was unsenved with

postal remark as unserved, Insuficien|
address, Party expired etc hence to be
served thraugh alternalive means and so
the notices are prayed lo be served  by|

fer application for substtule service, by|
puhlmamn of public nofice in any _one,
newspaperas required under Order
Vi 20(1A) of C.PC. as the applicants
joes not know the legal heirs and the
address of theinterested parties.
Al the interested parties are hereby given
tice of the said mutation ent and
called upon to submit to me their|
objecton if any to the mulation _entry
wihin 15 days fromthe date of publication
of this notice failng which the suitzble
order finder the provision of LRC shall b,
issued by the Certfying Offcer.
Date: 19.5.2023

VILLAGE PANCHAYAT MAYEM-VAINGUINIM
MAYEM, BICHOLIM-GOA

Ref. No.: VP/MV/NIT/TEN-|

NOTICE/2023-24/345

Date: 18/05/2023

SD/- (Pravind ). Gawas)
Mamlatdar of Bardez
Mapusa-Goa

10052023

EQJJSE_IW
Sealed quolalions are_hereby invited
by Sarpanch of Village Panchayat on
behalf of Village Panchayat Candolim
from reputed Company / Dealers /
Agency / Dlslﬂbulof for following Kids
Play Equipment
1. TFt. Ht FRP Slralghl Slide
2. Rolling Barrel
3. Rainbow Climber
4. Sea Saw Rocker
The sealed quotations should reach to
this office on or before 20/05/2023 upto
12.00 noon and will be opened on
30/05/2023 at 11.30 am. in the
forthnightly meeting in presence of
V. P, Members.

Panchayal reserves right lo accept
any or reject allthe quotation without
assigning any reason thereof,

This notice issued as per Resolution
No. 10(16) daled 16/05/2023
Sd- Salvador Blaize Fernandes

( Sarpar
Village Panchayat Candolim S

NOTICE TO THE INTERESTED PARTIES
(VRULE 20 (I8) OF C.P.C.)

IN THE COURT OF THE IIIRD

ADDL. CIVIL JUDGE SENIOR

DIVISION AT MARGAO

‘Special Inventory Proceeding No. 41120241
In

Marriage Pettion No. 1387201011
M. Antonio Gabriel dustino Pinto
And
Mrs. Reynah Pinto
NOTICE

Applicant

spondent

Mrs. Reynah Pinto

Dlo Anthur Gomes, Aged 59 years housewite,
Rosident of Mungul Pequeno, Margao,
Salcots, Go

Whereas, the above named eppicnt have|

filed an applicaton for Inventory under ariicle

e Portuguese Civi Code 1867 and ha
. Antonio Gabriel Justno Prio sio Jose
Inaco Benjamin Pinto, aged 73 years, reted
Rio HNo. 232/A, Opp. Central Bank of India,
Carmona, Salcee Goa has been apponted as
(Cabeca de Casal (Head of he famiy).

AND Whereas, Notce ssued to you a the
last known addess have been retumed
unserved with bailff report as “insuffcient
address’.

And Whereas the Advocate for the Applcant
has made an applcation to this Court praying
that you are fo e served by subsiute senvice
by way of publcation in the daily locel
newspaper and tis Cout s salisfied tha s
isaf e for ordering such a srce.

e, olce i hereby given o youl
e Gt a3 TROICP tappeat
before this Cout in person or by a culy
instructed pleader, to take part in the
proceedings, 2 he mater is fred for Aucton
o) cn o 15 da of ur, 202 o

2:30 pm and defend al ights.

Y0U ARE futher requited o consite
advocate having ofica within the jurisdicton of
his Cour, to chaose your place of domicle
ithin the jurisdiction of this Court, to receive any|
other noiie which my be requied underthe av|
to b issued 1o you, failng which the Inventory
il poceed in tems of .

Given under my hand and the seal of the
Court this 4th day of May, 2023.
D Sd- (Arvind Redkar)

Superintendent
By order of the Court.

2%

Government of Goa
OFFICE OF THE CIVIL REGISTRAR
~CUM-SUB REGISTRAR, SALCETE

Room No. 209, 2" floor, Mathany
Saldhana Administrative Complex,

rgao - Goa
Office Tel. No. 0832 - 2715169 /
Office Email:

Government of Goa
OFFICE OF THE CIVIL REGISTAR-
CUM- SUI SALCETE

The Sarpanch or Village Panchayat Mayem-Vainguinim, Bicholim- Goa invites on behalf of Village Panchayat
Mayem-Vainguinim, Bicholim- Goa, sealed item/percentage rate of tender from approved eligible contractors of
C.P.W.D. registered P.W.D. contractors and those an appropriate list of Goa State up to 03.00 P.M. On 29/05/2023
for the below mentioned work.

Sr. | Name of Estimated EMD Cost of |Time Class of Class of
No.| Work Cost Tender | Limit Contractor | Contractor
forms As per Old | As per New
Reg. Reg.
1 | Construction of
Retaining Wall from the RBLD/BLDG | RBLD/BLDG
house of Vinayak Mone Class V& |[ClassV &
to Dhananjay Mone Rs.394170.27 | 7883.00 | 2000.00 | 120days |above above
at Tirthbag Mayem (Excl.
Bicholim-Goa. In Monsoon)
jurisdiction of V.P. Mayem
Vainginim of Bicholim
Block under GIA Fund.
2 | Repair of existing stage
of Poira high school at | Rs. 347425.35 | 6950.00 | 2000.00 |90 days |BLDG BLDG
ward no. IX Poira (Excl. Class IV & Class V &
Mayem in V.P. Mayem Monsoon) | above above
Vainguinim under GIA
Fund.
3 | Construction of existing
nallah from Rajan Pole
house to Datta Mandir | Rs.259486.00 | 5190.00 | 2000.00 |90 days |RBLD/BLDG | RBLD/BLDG
at Bharatwada Poira (Excl. Class IV & Class V &
Mayem V.P. Mayem Monsoon) | above above
Vainguinim under
GIA Fund.

DI/ADVT/354/2023

1. The last date for submitting the application for issue of tender form is 29/05/2023 upto 03.00P.M. 2. Tender
form will be issued on 31/05/2023 up to 12.30 P.M. 3. The sealed tender forms will be received on 03/06/2023
upto 12.30 P.M. 4. The sealed tender will he opened on 05/06/2023 at 3.00 P.M Onwards. In the office of the
Sarpanch, Village Panchayat Mayem-Vainguinim, Mayem, Bicholim- Goa.

“Wear Mask, Follow Physical Distancing, Mainf

B
Room No. 209, 2nd Floor, Mathany
Saldhana, Administration
Complex, Margao-Goa
Office, Tel No: 0832-2715169/
office Emal: crsrsalcete-rd.goa@

nicin
No. CR/SR/SAL/1541/2023
Dated: 19/05/2023
NOTICE

Office of the Civil Registrar-cum-
Sub Registrar Il and Special Notary
in the said judicial Division of|
Salcete, Margao.

In accordance with Section
346(11) of Goa Succession
Special Notaries and_Inventory
Processings Act 2012 it is hereby
made public that by Deed of|
Qualification of Heirship dated
15/05/2023 duly recorded under
Book No. 1711 at page 9V to
11V of the office, the following is
recorded.

That Mr. Joaquim Piedade Dias son
of late Pedro Santana Dias and of
late Purificacao Fernandes died on
15/07/2018 at GMC, Bambolim
interest and without executing any
will gift nor any other disposition
of his last wish but leaving behind
his wif Mrs. Inaciana Ricardina
Philomena Luis, widow as his
moiety sharer and his foloowing
childred namely (one) Mr. Pringle
(Cyril, major in age, bachelor (two)
Mrs. Prinsha Rosanne Valanie Dias,
Spinster as his “sole and univsersal
heirs" there being no one else or
o person or heir who in terms
of law of Succssion in force in this
State of Goa may prefer ths estate
left by the deceased persons.

Any person having objection to
this deed may file in this office
within on month from the date of|
publication.

¢
Jt.Cii Registrar-cum-Registrar
Special
Nr\lal v, ‘

No: CRISR/SAL/1537/2023
Dal 18/05/:

NOTICE
Office of the Civil Registrar-cum- Sub
Registrarand Special Notary Salcete.
Shri. Kiran H. Mesta, Jt. Civil Registrar|
-cum- Sub Registrar Il and Speciall
Notary in the said Judicial Division of|
Salcete, Margao.
In accordance with Section 346(11) off
the Goa Succession Special Notaries|
land Inventory Proceedings Act 2012 it|
is hereby made public that by Deed of|
Qualification of Heirship dated|
12/5/2023 duly recorded under Book|
No. 1710 at page 85V to 87V of the|
office, the following is recorded:
That on seventeenth day of June|
Nineteen Hundred and Ninety Nine|
(17/06/1999) Mateus Fernandes died|
at Kursabhat, Velim and on Firs}
March Two Thousand and Sixteen|
(01/03/2016) said Cruzinha Dias died|
atH. No. 390, Cumbiabhat, Velim both)
died inte-state without executing any}
will, gift nor any nlher disposition n(
their last wish,
following children namely as their|
child and daughter Mrs. Sabina|
Fernandes, major in age, married to
Mr. Nicolau Fernandes as their “sole|
land universal heirs™ there being no|
lone else or no other person or heir|
[who in terms of Law of Succession in|
force in this State of Goa may prefer|
the estate left by the deceased|
persons.
Any person having objection to this|
| deed may file in this office within one
month from the date ofits publication.

sd-
€D (i, Kiran Harish Mesta)
3t Civl Registrar-cum-Sub Registar I

and Salcete Margao
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PUBLIC NOTICE

Notice is hereby issued in Public that the property as described below-,
mentioned schedule is exclusively owned by MRC Transolutions
Pvt. Ltd. (Formerly Known as Maharashtra Road Carriers
Limited), MRC House, 81 Transport Nagar, Nigdi, Pune - 411044,
The original sale deed bearing No. 14/99 dated 06/01/1999 & its
receipt of below mentioned property is misplaced and not
traceable. The said property is having a free and marketable title.
Same is not subject matter of any mortgage with any financial
institutions or any Banks. This public notice is issued to avoid any
unauthorized misuse. The public at large is hereby informed not to
enter into any transaction based on the original Sale Deed. My clients
are in the process of filing a proper police complaint. It is also made,
clear that if anyone is having custody of the original sale deed is
hereby requested to return the same at the Registered office of my
client i.e. MRC House, 81 Transport Nagar, Nigdi Pune- 411044
within seven (07) days from today. Thereafter the original sale deed
would be treated as lost.

SCHEDULE :- All that piece and parcel of the land bearing survey
no. 260/71/1/2 admeasuring 0 Hectare 0.1410 are equivalent to 1,410
sq. mirs. Situated at village Dadra in the Union Territory of Dadra,

and Nagar Haveli. Advocate Jawaharlal Barmeda|

Empire Square, Flat No.1702, I- Wing,

Pune Chinchwad Pune-411019

worer B@ @

ot @,

?
ot T e, . ferew, 7 g0 - ¥92%90

G A ¢ 0393¢ - ?Wm / nawac - 33
Emall: shirur pune@gmail.com

42 o et mwﬁmwﬁmm 2023 T g

SV T AR . 10 9 TR S S TR .

¥ S e T w«aww

Grn G TER R ST T 5 12 R v e |

wwmmaﬁmwﬁhﬁ[mwmmmwﬁm? 13 R 7|
SR S SR T S ez,

Wﬁﬂlkﬂmwaﬁwmﬂwm

fotE 209, 203 i

S .- 9/ 94393033 fasias 99 /042033
TR - Fifer gee e 2033- 3%

i ARTANEE en e Zowe. Aefte B T, wamer afwRrd
S, i, e atd fm e e s §-fifa w17
ATEET 2023_DMA 904916 1 1 T T FROEE] E g
Aty mmfdoeRs A srda. @ 2 enfta [ i, ded,
31, g, avge -1 mger e werg ofie miters Rrymmesdte
2 ey e el srietet st ddrirg A R Tesd e §-
e s aa s, o @ PR of s o @ el ahe 3-
RferE1 S AR hitplimahatenders,govin I1 haveiETER RS 20~
05-2023 ¥t witFes v e . (3fs. vTE ANER)

TR
o e e fr, o

7, T, s Fraeeon s

Indian Bank

ALLAHABAD

e,
PR ¢ () siaetes avere srersrerean RefrTelt € - e e
T S ST i, A St R A e e e 4 e
et v ST fr S T At A e e e g A
) g st e e e e s F S = ﬂmu{aw

ian B,

LLAHABAD

BT SUTeAT
2 aft/ 93, ooz A, wiEr, gul wesoul. KR ; 020-2uYI 00
E-mail- karvenagar@indianbank co.in
Rl geve (yeieife) w8 2002 1
arar m W <(q) Sfeia (srw MeEREeT)

o el et e o @ i S et ds Remsan W
i iten S e 3w R detve dae 2002 e
arfizadt s oo e Frrgfed gove afee Jeoz = R 93(93) Hifle
(P 3) Prasgers Bamen sfmRia o o . 06 /033033 Aeften
st Ao wvetar ot oy T urere (wetar anf Terrer) snfi
St SR i WRAE (Fofa anfe TENREEER) @ Sesie e
T TR T FRITES ST SR F. §¢, 94,654,/ - (T SEES
e GO IR e e W) (12 04/03/3033 wda) @ A Ew
SIFIEE Ha¥ AT BT §,0 R 3 4 e aee w s
R,

T 8 S TR S SRR R el o,
‘2 ) RO 7T e AT 43 () <R el P ¢ g S
LT SR T T S e e 2 99 /04 / 2033 J A A

ﬁs‘w’ FER A TR e R A e e i e
TER a5 il 3 e e er meﬂﬁw_aﬁm e
o vaw w. 6936064.00,/ - (% ylureR arE weftw FoR iy o )
(f2. 9,/ 04 / 2033) <1t a0l 3o i i AR,

i W g ST, Sy deen RS, wHwen w13
= T () ) RIS SR S AU 9 g,

e e Wete wE you F W e s Ak 340 #RE e +
o 2t 4 woo S e + 2wy e e o 2XE A, FEd S,
EIBCR G R s R R VRV DV LU EYEVEYE i

w4/ 84/, aTRr ya /3w ag&rn el -

e geft @,

o woie w0k £ yoE,

S T e 6T 08.08,30%3 1 wex Her o ok A9 et st
S A T R, S TR e G e g g

e TS S S SRS htips:ilibapiin 3600903403 SR
'099-69908939° o wewl Pfguei domge hipsiibaplin s
werwmstcecommerce.com STe s e T S e s sad
AT g ST T 3
Rees: 9¢/04/209%
T O

(g it e ol o sy o) RO

ifsrger feen fafies
iguitgee wratera: 29 a1 defren @, Q- e,
Tl T, TAF G, T, FEWE 410501, G
CIN . L34101PN1961PLC015735 $irm: secretarial @gabriel.co.ir|
#@réz: www.anandgroupindia.comigabrielindia/
SaTEAl FREETS T
TGN TR FOAE F F WO G FEAAEG / § WA M 2]
wrfedt T faEide o wae @ o few (fafeen siwfine o
oo femprited) YAy, 2015 (el faften Yaum’ ) w44,
WA e S a2, YA F (e 3 v ) o, 2014
WA FW 20 @ 22 WE AETAN A0 WA YA ST FIOIAA e
e, G, S Wwﬁﬁnﬂwﬁwwwmwa{w
maﬁﬂm 2013 ('3 Wmsawumﬁﬁm—ﬂ
fen fafize (“s'r-i! ) o WA e g T
¢ SW'WMWWWWWWWWW

oo, . vk e e, . e av, hered g g =fEn g
.. (e St diemeE w9, 38 33,403 /- (F9 IR St ara
e g et A ) (12, 9,04, 023 o) S e 2, w, B 00
anfdn i, un et el $R d e s o, Rregan e T
T v A A
e PR 9. 3,¥3,%0,000/ - (el ol 2= et el S T O ) S0
T T 24, 34,000/ — (@4 = o
é“'ﬂﬁﬁlﬁﬁfﬂﬁﬂﬁmmﬁwﬁ%ﬁﬂﬁ
T SR e
e e © IDIBSSRINTERNAT
it . -, welt =i o, W, ek, R
[eftes TR 27w A § B AR i g

3%, 380 o, + 20w R g cn A (vE R 3 ee | (ot | (weEd

A, )+ R IR R . o o | e

= Reft s Hishiare moEn o, Rod.03 00 a6 | T | W

s 16 e, S g g o o e e | ATRRE | o7

zrter STy on, B ot S i e et w, | T 00 | B

/2000 3= ZOR Pavw T 28, o wew | o | T
)

S Sy A
faght - 09.08,2023 (49.00 # 40.00)

PROPERTY ID : IDIBSSRINTERNAT

ForerTa el et s o w0z g wrdvg st 9 ;

08.0%.3033, 19:00 08.0%.302}, 46:00

e e e £ 09.0%,3033 (W 34 8 30T 3) | AQ 1D : IDIBDAT3054

EMD Aic No. 6161883804, il T,

Ch- Indian Bank, Bhosari Branch, Pune [FSC CODE 7

Mﬁvﬂnmm m:mmwmmmm

i mmSSRMERNn e f??!;az diew qaarie wiwindianbank mﬁtunde'i
e ST ATt I STt aste e @
PR Rt f aren ?h WJE {www.mstcecommerce,com) 7% e,
rﬂﬁl’ff- FERT) T dev . 033 -3230400% A1t ity iR
ﬁﬂmwhm-—%m et fir. Ffw At
i Fom s < - ibapiop@mstoscommerce.com i {rel
T com

e s S ST wRrREEE hitps:llibaplin ‘9¢009034038”
anfr ‘099-¥9906939° W L FREEEE ST cifibapi.in. 3T
v mstcecommerce. com Fiier sTeRIS G @ R doio HA st

T - QT
- 95/04/3073

3] BUaTaT bt s

s s

feim: v¢/04/2023 (
T RIE- T AT S S

1| Teemava | 31799, 2023 TS 5 AT e
s =<t (DIN: osososas)mmm
T Fe W R
W HE

”)Wwwm‘mm B
Hiwew") w5 0
mnmmﬂ/wwﬁmmﬁmmmvww
A, T2, 19 &, 2023 it oA faoTTe 2 AaEE gE et )
Rawmwmﬁm ST T T e qer]
S FI 79 TRl S T, - A S e S 4 5
W TR ST S .

R e Fi8 i S T fia s e

s e A A f S B e g s
st .

mﬁwswqﬁwwxmwwmww
A . $-7aeH Fers W, . 22, 2023 I 7. 09.00 A (A
T Fger AT WA, 20 S, 2023 I A, 05.00 AL (WHA) T T
T HiAe 7 §-H0a A Eied A T,
éwﬁmmwmmm “Frar = a3
TG 1 FGAd AT,
N TEd waeEEa W e o/ m SR, FA|
hnps Hlevoting.kfintech.com (s Jwmiz far
i WW(FAQS)WI‘HéW
kwaﬁ mmmnmwotmg@kﬁmachc
I S FAH R 1-800-309-400

T A TR VA A o G T R e 2 W A e W
(wrEea . 3738COP 7. 1796 ) il @il Srpierdia g W (§4ae .|
41022COP . 19908) i wifsiws wvp fre! e o7=. d-wogr]
A S A e e, zzﬁz,zozamﬁfmwww
mmmmga I AR AFA (T S Feae @

T ST WWW. ia.com/ gabrielindia/ %% =]
%M%m Fawrizat_hitp:/evoting kfintech.com %2 g A f7)
(dgd”) <t @iz www.bseindia.com s e w@iF TR i)
e ffies (“waw”) S FawEz www.nseindia.com % T S|
A AT G e, S o, A0 S w2 e o )
e o U T A S Ao SIS e .

st $fear fafiee wi@]
e D o, et
T T ,
farien: 20 W, 2022 [ F511




WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

SATURDAY, MAY 20, 2023

EUPHORIA TECHNOLOGIES PRIVATE LIMITED

The Standard Batteries Limited
s T e P
Regd. Off.: Rustom Coun Bidg. . Ope. =wev Hosgital, Dr. Anie & biiiﬂ. R,id
e, b 045, Yol 220 24

uiation 29 toad i Raguiaton 47 of

s Socuttos and zmunﬂ,s Soars o
ultions, 201

CIN: L67190MH2000PLC033180,
nit No. 323/324, 3rd Floor, Building No. 9, Laxmi Plaza,
New Link Road, Andheri (West), Wumbar400053

Regd. Office : U

jebsi
STATENENT OF AUDITED FINANCIAL RESULTS FORTHE GUARTER
AND YEAR ENDED 31ST MARCH 2023

(Rsinlakhs)

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
CHAMPALALJI FINANCE PRIVATE LIMITED
OPERATING IN REAL ESTATE DEVELOPMENT
AT MUMBAI, MAHAHASH!RA

{Sgo subd "ulo (1) of rle 9)
BLIC ANNOUNCEMENT
[Under Regulation 6 ofthe Inso\ven:y and Bankruptey Board of India
Persons) Regulations, 2016

(Insolvency Resolution Process for C:

orate
FOR THE ATTENTION DF THE CREDITORS OF

This publication also serves a3 15 days prior notice for e-auction to all

For detalled teqms and canditions of the sale, please refer 1o fhe link provided in
State Bankof Indla, the Secured Graditor s websiles
W SBi,60.0

DATTOBA TUKARAW, JA WALHAR
TRANSPORT, SHIVANI MALHAR

Loan Amount: Rs 52,74,
cludes Rs. 25,80,000/- vide Loan

‘GUND, J M PACKERS AND MOVERS
000 which n-

Ac-

ons arc Discnsora Hesyiremant inder Reguiaiion 38A() of the Insclvency and Banknusicy Board of
Nt sy gen a3 — v By F s (eaaney Resaton Rocees. T Corporate PersorssResdstont. 2065
uthorty-uncer-wiicr—orporate-debtort onded | onded | Ende ndo
RoC-Ahmedabed,Gufral bt fetMarch| StetMarch RELEVANT PARTICULAR
.,,m,,,,n,m,,.,s.m 6 fnanc s. StstMarch| S1stMarch | Ststhrch | StstMarch
a No. PARTICULARS a2 a2 £ 2 e Gorporita Dok CHAMPALALJI FINANCE
entcationoofcorporto dbtr TSONGIZOI0PTCGE439 et ; gawd 4 PRIVATE LIMITED
3 smeu ‘.f. Baf S8l 1P M’,., 2. aditess of v regsterc affve Shostal Esiato, Granl Road, Wambai
office fany) o CorporateDebtor Arcate Stopping, v Vaishal Row Fouse, Gree| | | iy o i 2| Net Profit/ (Loss) for the period Mumeal City i 00007 1N
GityRosd, Pl Surat, Sura,Gjarat395.009 famain cosed £6m 1° Al 2201 SmEiln o £ otk oLt aPat s Auctes Franci (before Tax, Excptional andlor T | URL ctwetaie ipsieschencyindbanisupley i/
§] otier Ofice 1 Foe, O N m' M | [ Pee ol b Comgany lor fhe yoar ended March 31, 2023 are made publis, Extraordinary items 5775 | (17.60) | 297.71 7.45 champalalj-finance-private-fim
er ffce <3 Flor, Office o, 32, Tchnoc For T S st || Not ot (Lo o v g Wy — 5 -
et toSrovar Fric,lshape o Pics' Wl L bt Dzt o ] Bt e v iy | R ol Corparts Do e ey
Waharashira-£00 101, Do | 229 My 2023 Compary Sty a3 Compiena O Extraordinan 5761 | (1760) | 20758 | 1534 | |
6 come a 4| Total Comprehanswa \ncomemv the 5 | el capaely o i prchl [
Corporate ebtor period [ s5) for el _ I
i he period (afler tax) and Other § cis| | TheCompane s dedin
e (51 State Bank of India heperod m’m«m,} sz | @72 | 20z | 1418 A e
o BRANCH - STRESSED ASSETS MANAGEMENT BRANCH - If 5| Paicup Equity Share Capital commercial and st b and il
0 Datails Atdross: State Bank of India, SAM If Branch, (Face Value of Rs. 10/ each) 288584 144292| 288584 144292 s, 1
o Name: hir. R Poonkoman Geound Fioor, Ranela Chambers. 6| Other Equit 606720 | 1700004 [T s TwormT Detals ol svallaie a5 on el
|Address and e-mal of the interim resolution| v eiied E-mail 1D : team? 15850sbi.coin |Froe less Juuma\ Marg. Nariman Poirt, 7 | Earning Per Share (before Exira- 8 | Furthes cetails msiuding s available Detais as avalabile with e RP
| professiona, as registered with the Board ek Miobile No: 9987173021 Murta Ordinary tems) of Rs. 10/- eac! can ba proc -
il mlnigndlcan e on v ot o33 22040439 o No.522 - 22811401 (for continuing and discontinued 1 e, o f s, i s | i asanencyandonpie
iress<=—5-501-Safal-Pegasus,100-ti—Foat i 22001 i oe
oL i b e o . s, i e if o ase o202 | (0040) | o867 | o088 e A by i reguss
i — IV~ A [See Proviso (o Rule 8(6]] Doy
Apipon b) Diluted 0202 | (0040)| 0867 | 0008 champaiafinance.beggmalLcom
T SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES - 8. Efgbiy for reccluion applicants under Hupu-mmm:nn&m«mmy inieipl
& Aucion Sais Notice for Sal of undar 1. The aboveis an extract of Sechon 5(21ny ol 5 Cooe et o | champalalj-finance-private-h
12|sub-section (6A) of section 21, ascertained by Not Applicable econstructior sults for the quarter and 10| Last date I nharest
s o 2 Scerained b ot Aol R, 3002 rond i provize 1, Ruke 810 of Soutty morest (Enfortoment s under Regulation 33 ofthe SEBI LOI o1 2 e e 09,00, 2085
Rules, the Quarter and the 19.00.2023
& in ganerst and i (spana Comp: “wiw jmdlimited.com’ and on the Stock e.
13/ act as Authorised Representatie of ceditors Not Applicable Gimeaniar (o) bt o 5 2| Las! Gel for submession of 005 24.06.2023
ina lss Three names forcach class) Sacurod Cruotor, o physical posssssion of which has boon tken by Aulhorced For JMD Ventures Limited o prositnss st
Wil e 300 o ASES Where s, A5 = Thoamal
sa-| [B] m
14/ () Detaits of Authorized Represanatives are ct 5 Wi an Vet et s o ecovery of Ra. 2087 610971 (a6 1 |
) Detale o Atk Repreanatios s oo 2k ¥ (s Gty 192025 O Ny prv—
e S— S — ot recowenas, fa ‘ace: Mumbal lanaging Director 1BBIIPAL mwp POOT39/2017-2018/1771
erEDy T HaT e GTITl COMpaTy Low MUUTal S OrORTSd W COMMBTCETENT 02| | g oo ety wise reserve peicowill be.as under: Address: FIaL213, Sector B, Pocket-2, Vasant Kur, New Del,
TS0z e Nationai C: mu {Terlory of Belt, 110070
coved o Descrption of Praparty | fonal Capital Tasction
(Orter Received 0n18.05.2025) B escripton of Peaparty/ e = onlbhadra5@smail.com
Helde i For Champalols Finance Prvate Lried
Enry o 0. Tnthe | Al hat piece and parcel of Flat Mo, 1702,
ryNo. 10 nama of | 171 oo, Butde Lo Pazo’ GTS
Mir Alex: 50519, 6519, 70519, A5
y submitthe i Y postorly . . Stmson | 6515 ) ko e POONAWALLA HOUSING FINANCE LIMITED DEMAND NOTICE
A financial creditor belonging to a class, s lsted against the Entry No. 12, shall indicateits choice of Division, August KrantiMarg, Nana Chewk, POONAWALLA
o i s e g i Faece [FORMERLY, MAGMA HOUSING FINANCE LIMITED) SECTION 13(2) OF THE
act s authorized ropresentativeof he cess i Form CA. Mumbai-400 036, Admeasuing Gapel REGISTERED OFFICE: 602, 6th FLOOR, ZERO ONE IT PARK, SR. No. 79/1 GHORPADI, | o1 ACT 2002
s i i arsa 2926 5. FL wilh 4 Car parking A MUNDHWA ROAD, PUNE - 411036 Z
- = L o A= by o e voriad o e ot o ]
Mahendra Prasad Jindal| | [Date &Time s g e 0 Liag e L0 o L B, Finance L3 WHFL wallaHous a-PHEL" jour loan Demand o
Date ;19052023 i i i ofeikpatipn| withunliniied axl i o under Secton 13(2) n!secunhsahen o Racaiucion S Fnanco ot i Exocamant ol Secos Wros A 1030 h oty o o osSanding ot st o it ks st
Ploce & Abmedabad [Rs.%.00,000/ Rs_1,00,000/- hovever the same ha s Harn te ot cf i sy s it o o Soi 12 At it ol 1 TSy s Eomnson]
[On or before 08.06.2023, belore i 205 5 oo wayof At S up
Preat | 4,50 pom. Detts o e Botowers, Co-brtoners, Guaranios, e, Qutstandng Duss, Gerand Nt sent under Secton 192)and Aount e e underae g asurder
Dt & Time of Inspection groperty | Date D2 08 2023, From 11.08 am 1o 4.00 pit W DEtASOe e s
[Mr. Sachin Chavan — 9987173021 :

a lal No. 4205 0. s,
(Carpet)Along With Adjacen Terrace Admeasuring 6.50 Sa. Mirs., On The First Fioo
Along With Reserved Parking Space, In The Buiding Known As "Nirvana Homes!
Constructed On The Land Bearing S. No. 533/1(P), Siuated At Vilage Bhugaon
Taluka Mulashi, District Pune (Hereinafter Refferd As The "Said Fiat).

oan No: o
Rs. 287527611 (Rupees Tuienty Nine Lacs|
Seventy Five Thousand Two Hundred
Sevenly Six and Eleven Paisas Only)
togelhrwih frternirest  14.3% pa
kS /0115/H/15110004

i
AMBEV VAlSHNO STEELS PVT, LTD. - count bearing HLIOH5/HI14/100035 s0673 76 mup s Twenly Nine Lacs}
e Oaz Aokt e and Rs. 2634000 Nmetymnusznd Six Hundred Seventy Thre
7 i vide a loan account bearing no ind Seventy Six Paisas Orly) together with
-] Name of the Corporate Deblor Ambey Vaishnia Steels PV, Ltd Place | Mumbai State Bank of India Hptrenerentds further et @ 14.05% p i ,epav.“g,r
2 [t of eporston of ettt Sbor 20 e, 2008 TS AWK TITED 7 ; T T Prece And Parcel OT FIar Ng_ 7 O FirT Fioar Tn & Buaing Kown A5 Sal 030572023 | RS- I
3. | Auionty un & Regstarof Companies, Go, i ucer e A B e st essnconies) . DARAPPAYA PANDURANG MOTE, | Darshan Stuated On ALand Bearing Gat No. 367 New(Old Gat No. 1567 Admeasur Ten Thousand Twe Fardrod Eigty T
gl Companies Ac A iy e o o e MOTE VANITA DADASO, MOTE ing About 52.60 Sq. Mir. At Vilage Pirangut Taluka Havei, Dist. Pune, Wihin Th Twenty Fve Pasas On) ogeter
4 Cnrpmals Identty Number of Corporate uzﬂueeAszTcwsm 400025. Tel: +91-9619446108 www.axisbank.com SATYAVAN P Limits Of Grampanchayat Of Pirangut ( Herein After Referred To As Said Property \Wv further mleresl@ 14.81% pa il
Debor Loan Amount: Rs.1226000/- And Boundaries Of The Plot East -By. West- By, North - By. South-B repay
Loan No: HMIOHSHIT6/100175
5. Address of th registered ofce and 05-A. DEMPO TRADE CENTRE PATTO Pl
s TP e (520 BEVPO TODE CENTEPRTIOPUZN | i AN O e s S
SATYAWAN NIKAW On First Floor In Bulding 'F”In Phase °I* In “Aapla Ghar Sanaswa, Constructe Rs, 1113302.4 (Rupees Eleven Lacs

6. [Insclvency commencement dala In
respect of corporete debtor

17t May, 2023
18thMay,2023)

Act, 2002 read
0:

7. | Estimated date of closure of msolvency
resolution process

140 November, 2023

e DLL|
Talwalkars Club Private Limited and Guarantor i.e. Talwalkars Better Value

Loan Amount;: Rs.12,33,1301- which
Inchuden R, 10831301 vice Loan
Account bear

8 i
insolvencyprofessionalacingasinterim | Regn, No.

9.Address and_email of the Interim
Resolution Professional, as registered with
oard

Manoj Kumar ishra
Reqd. Address: Room No. 1406, Buikiing 48, Nevi

Ghodapdey, Mumbai City, Mahareshira, MH -400)
o ithBoard):

to
Axis Bank Limited i.¢. Secured Creditor, the physical possession of which has been
taken by the Authorised Officer of Axis Bank Limited, will be sold on "AS IS WHERE
15", “AS IS WHAT IS", “WHATEVER THERE IS” AND “NO RECOURSE BASIS” on 08th
June 2023, forrecovery of Rs. 66,21,71,350.82/- (Rupees Sixty Six Crore Twenty|
One Lakhs Seventy One Thousand Three Hundred Fifty and Paisa Eighty Two
Only) being the amount due as on 13.08.2020 plus further nterest from 14.08.2020

Abisnnaonios

ring No.
HLIHISH 4100104 md B 50000

On Land Bearing Gat No. 175, 176, 165, 181 And 183 Siualed At ilage - Dingra
jwadi, Taluka - Shirur, Distct Pune (Hereinater Referred As Said Fiat). And Bound
aries Of The Land Gat No. 175 East - Gat No. 174 South - Gat No. 239 West - Gal
No-76. 17 Nah- Gat. 163 Boundars OfTh Land Gat N, 176 Eet- Gt o

irteen n
Tuwo and Forty Paisas Only) together with
further nferest @ 12.5%
il epayment
Loan No: HL

175 & 174 South - Gat No. 239 West - Gat No. 177 North - Gat No,
Of The Land Gat No. 165 East - Gat No. 166 South - Gat No. 157 West - Gat No|
164 North - Gat No. 171 To 183 Boundaries Of The Land Gat No. 181 East - Gaf
No. 180 LE. Property Of Shri. Nabage South - Gat No. 183 LE. Property Of S|
Parubai Gavane. West - Gat No. 182 North - Gal No. 239 |E. Gairan Boundarie
Of The Land Gat No. 183

Rs. 171686.28 (Rupees One Lacs
Seventy One Trausend S Fundred
Eighty Sixand EotiPases omw
ogaterwin tmmer interest @ 15.

repayment.

paymenof

60Days of
Adt, You ae in the meanwii

er the act o enforce the above
the above-referred sale, lease or

manomishra95@gmail.com

i d for
*|correspondence with the Interim
Resaluton Professional,if difierent from

10 Offce Address. Office No. 18, 3rd Floor, 841

Diolakawala Building, Janmabhoomi Marg, Fort

the date,
due to the Axis Bank Limited from DLL Talwalkars Club Private Limited being the
Bormower and Talwalkars Better Value Fitness Limited being the Guarantors. Thel
reservepricewillbe:

Peasa Note at 3 por Scton 1313 of Th i

Place: Pune
Date: 20.05.2023

) T
(Formerly Known as Magma Housing Finance Ltd)

rised Officer

those given at . No. bal, MH~400001, Maharashira, India RESERVE | EARNEST MONEY Auction
° ot v st o) DESCHTON OF PROPERTY | TLsie | gposi )
All that pieces and/or parcel of lan Rs. Rs. 271021
1] Last date for sbmission of daims |01t June, 2023 admeasuring about 4100 sq m bearing| 65,00,00,0( 5,50,00,000/-
(14 days from he atecfappointment of IRP) survey no. 172/1B, 171/2, 133/2/1l 00~ | (Rupees Five
2 Classos of crediors,  any, uncer clause (] NA- situated, lying and bearing at village| (Rupees | Fifty Lakhs
of sutsection (B4 of Secton 21, ascerianes| Wakad, Taluka Mulshi, District and Fifty Five Only)
egistration district of Pune, Subdistric crore Only)
13!Names ofInsalvncy Professionals denified tf NA. of Haveli and within the limits of Pimpri|
actas authorised represeniative of rediors chinchwad municipal corporation|
< bounded by:On or towards the east: By
“ iable ;| Physical adcress not avallable Road, On or towards the south: By S N
[N i ety gen i e Notarl Company Lan Trural Mt fes odrd 133 fpart) and § No 171/2 [part). On o
171/2part), 0
[idom 17Ny 2025 (nimaionrecehedo 18 iy 2025 ortowardsthenorth: ByS No. 133 (part)
With buildings constructed thereon|
ims oo b 1t e, 2023 o e inerin Resoluion Pofessione e 26cres{ | ong with other assets such as fumtur]
The Financial credilors shal submit their proof of claims by electronic means only. Al other| [ and fixures, equipments, machinery-
fixed and movable, structures and an
12 other
d " For detalled terms and conditions of the sale, please refer to the hink provided
https:/A axisbank and/or
Date: 20th May, 2023 Manoj Kumar Wishra /i i
2 s ] i} https://axisbank.auctiontiger.net (Auction IDis mentioned above).

Sd-
Authorised Officer

Date: 20th May 2023
i Axis Bank Ltd.

Place: Pune, Mumbai

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED
Ch ].a Corporate Office : ¥* oot Maro House! 2, & 5. L. Bose fioad, Chemmai 00001 Tamil Nadu,

joe Vastu-Eihe Bldg, 2° Fir. Dpp. of Moharashtra State Warehosing Corporatinn, Beed Bypass foat,

= ﬂw/ Branch Offl £ine dg. 2* Fir. Dpp. of Mo harashtra State Wi 0 Beed Bypass Roar
el Aurangabad-431010, (M ). »Contact No. Ablay Bhaurao Wakale- Mabile No. S75445 2004,
NOTICE FOR SALE OF IMMOVABLE PROPERTIES
E-auction Sal ‘Salo of Immovabl assats under Securitisation and Reconstruction of Financal Assats and
Enforcament ofSacurfyIarest Act 2002, W vl 8 (64 81 of Securky Ieret Cinorcement e, 2002 R 84 9)
NOTICE | he beisw described

entries

aly % IMarigiges h ha 2 M
llll.\hl une shall e W
Finance Compay Lt T Secured Asséts wil b 50ld on s b where |52 s is whiat is? a0 “Whatever there Is* hass through E-Auction i ST Z
s tt t9ublc 0 Acknowledging accuracy, courage, credibility & fairness
ReservePrica | E-Auction Bate
(1] =t anatime
5t Necount o, sndName of Bomower, | Demand B [amest Maney| Sabmission Last
No.| Co datrower, Mortgagors. Netice 8 /s, ! B oporty P paction )] Dawe
Amount
ount 1n %)
Loan Afe. Nols). : RERTUOO00090 T m,.,.,ﬁpm, " ,,pm,,‘w,,,,,..ﬂ 062023 Ny
Borren » “Plat W,
1 Banesh Dnyanoba fadhay ssaoonr.| MO0
S Bryanoba ehav VOO (with e
2. i Ganesh adhay, Survey No. 818 (ks Per Saie D extension of
/0. nyanaba fadhay No 4UBI2 (As Per TR B 5 min oct
1 Jooth o Wo. - g o, K| Sovgy |0 o Vilge Xanbar, T & D, Lot 062023 Presents
Chwh, el M35 1. Gonosh Wm0, | ynounang |S109120 Within Local Ut of Louricipal|  &,88,0007 ot ————
Latur, Waharashira-413 52 Coparation Which is Bounded By Towards ;| ts30pm)
e e T by JUNE 2023
s 1+ Shop No. 1 Housa Mo m’]“'w art of Plat Mo 64, 3 21052083
19/710/012 Basweshwas Basweshwea | 1506 2079|500 ining Part of ot o 64; #0n|  LOBOOR/-| (OB m. L D
Chowk, Lot Haharashira 4T3 512 The Narth :2, P Ros 100200 m) | Last Uate ~RAMNATH GOENKA—
Loan . Nofa).  RTUCOEE00TNI Nt pece a0 03082023 =S el ~
Borrewer & Co-Borrowers - I-um.u\ u:l Residential Hol ucted AM00a m
1. Vikas Namanras Shinde Lo of Pt o 1, i sapnoon| moLooRm AR _A J v A
2. Wamanrao Hamrao Shinge . o A71753-0 and T
2. Sueha Vikas Shinde 081 o 27w . Tl . 25 3 o extension of
. bntma s | DY o e 55 Sminc) \“URNAUSM
2| Al are R, = Visnal Kk Piot e fg Mirs, 0ul o CTS. No. 20/H4 of Latur Situated ==
1 Mot Nagar, Survey Na. 320, Near | oo [ witin local limit o Grampanchayat, Near] ¢ o sagy, e
Vishwa Vidysiay, Omshanti a-m-wm Winety One |V Wdalty Ml Nagat, B Laue w30pm)
st Mahaashira AT 12 O] o, WhIch s bounded by towards » ast 2
1 itat by o) of Pl Ho. 7 *West : Aoad, ean e
Address :- Gar] Golal, Shop No. 58 58, »South Pl of ShunksHande: »Horth 100,000/ (MO0 a.m. 0 Register, scan
o s, Latur, Maharsahira-413 5 fiaad 190200 5. 1)
LAl Interested  partici s /| bidders are fequested 10 wisit the website hitpsc//suctionforusin/chola-ap &)

itps:)

may contact Auetion Facus Private Limited {Cantact Persan

2 For further defails on lerms and conditions phease visit iy

‘auction-notices 1o take part in &

THIS 1§ ALSO A STATUTORY 3O / 15 DAYS SALE NOTICE UNDER RULE @ ¢6) & § (1) OF SECURITY INTEREST (ENFORCEMENT) RULES, 2001
!

iamandalam. com/ auction-natices. For deails, help, procedure and anlinetraining o6 &-auction, prospective bidders|
i Trived Coll No.9016641848, Emait:- support@auctioniocus.in

To apply, log on to
www.rngfoundation.com/awards

Place : Latur, Maharashina
Date : 20082073

Autherized Oficer
70 Chalsmandatam Investment and finanee Company Uimited

Pune
financialexp.epapr.in



